Misc. Case No.(SH)424/2012
In CR(P) No.(SH)40/2012

BEFORE
THE HON’'BLE MR JUSTICE T NANDAKUMAR SINGH

26.06.2013

In view of the order passed today in
CR(P)No.(SH)40/2012, this misc. case also stands disposed of.

JUDGE

Lian



Misc. Case No.(SH)183/2013
In CR(P) No.(SH)29/2013

BEFORE
THE HON’'BLE MR JUSTICE T NANDAKUMAR SINGH

26.06.2013

Heard in part.
List this matter again on 01.07.2013.

JUDGE

Liam



WP(C) No.(SH)61/2013

BEFORE
THE HON’BLE MR JUSTICE T NANDAKUMAR SINGH

26.06.2013

As prayed for by Mr. SC Shyam, learned CGC, another
four weeks’ time is granted for filing affidavit-in-opposition.
List this matter again on 24.07.2013.

JUDGE

Liam



WP(C) No.(SH)73/2013

BEFORE
THE HON’BLE MR JUSTICE T NANDAKUMAR SINGH

26.06.2013

As prayed for by Mr. ND Chullai, learned Sr GA
appearing for the State respondents, another four weeks’ time is
granted for filing affidavit-in-opposition.

List this matter again on 24.07.2013.

JUDGE

Lian



WP(C) No.(SH)75/2013

BEFORE
THE HON’BLE MR JUSTICE T NANDAKUMAR SINGH

26.06.2013

Exchange of pleadings is complete.
List this case for hearing in the usual course.

JUDGE

Lo



WP(C) No.(SH)92/2013

BEFORE
THE HON’'BLE MR JUSTICE T NANDAKUMAR SINGH

26.06.2013

Mr. ND Chullai, learned Sr.GA appearing for the
respondents No.1, 3, 4 & 5 submits at the Bar that the affidavit-in-
opposition on behalf of the aforesaid respondents will be filed within
two days.

The prayer is granted.

List this case again on 10.07.2013.

JUDGE

Lian



WP(C) No.(SH)127/2013

BEFORE
THE HON’BLE MR JUSTICE T NANDAKUMAR SINGH

26.06.2013

Mr. PN Nongbri, learned counsel entered appearance
on behalf of the respondent No.2.

Learned counsel appearing for the respondents No.2 &
3 pray for four weeks’ time for filing their respective affidavits-in-
opposition.

The prayer is granted.

List this case again on 24.07.2013.

Interim order passed on 28.05.2013, shall continue till
the next date i.e. 24.07.2013.

JUDGE

Lian



